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STATEMENT OF OBJECTS AND REASONS. 

 

The Aryavart International University, Tripura Act, 2023 aims at framing legislation 

for setting up of a private university in Tripura. The State has only one Private 

Universities (ICFAI University, Tripura) at present, though it has made significant 

strides in the field of education during the last two decades. There has been 

phenomenal expansion of Primary, Secondary and Higher Secondary Education, 

particularly after Tripura attained Statehood in 1972. 

2. In 1987, with the approval of the University Grants Commission, a University was 

started in Tripura. For extension of better facilities to the students of Tripura, the 

University has been converted into a Central University in 2007. Thereafter, one 

Private University (ICFAI University, Tripura) was established in 2004 followed by 

setting up of a State University (MBB University) in 2016. Now to further widen the 

opportunities of higher education in Tripura with better effective monitoring system, 

there is a strong demand of the people of Tripura to set up more Private Universities in 

addition to the Central University and one State University. 

3. One new private University namely The Dhamma Dipa International Buddhist 

University Act, 2022 has been published to enable them to set up a private university in 

Sabroom. 

4. Setting up of The Aryavart International University, Tripura will provide 

instructions, teaching and training in higher education and to make provision for 

Research, Advancement and Dissemination of knowledge, create higher levels of 

intellectual abilities in Nation, establish state of the art facilities for Education and 

Training in Tripura, carry out teaching and research and offer continuing education 

programmes, create center of excellence for research and developments and sharing 

knowledge and its application,  maintain the standards of degrees, diplomas, certificates 

and academic distinction in accordance with the norms laid down by the University 

Grants Commission and the related regulatory body or regulatory council,  pursue any 

other objects as need of state Government, collaborate with other Universities, 

Research Centers, Government and Non-Government Organization towards fulfilment 

of the university Objectives. Hence, The Aryavart International University, Tripura 

Bill, 2023 is placed before the house. 

 

5. The Bill will seek to achieve the aforesaid objectives. 

 

        (Prof. Dr. Manik Saha) 

Minister in-charge, 

Education (Higher) Department. 
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Printed at the Tripura Government Press, Agartala.


